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| TEM NO. 16( MV COURT NO. 1 SECTI ON XVI A

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).10361/2006

AASTHA DI AGNCSTI C CLI NI CAL LAB. & ORS. Petitioner(s)
VERSUS

STATE OF J&K & ORS. Respondent ( s)

WTH

SLP(C) NO. 13737 of 2006
SLP(C) NO 13087 of 2006
SLP(C) NO 13761 of 2006
(Wth prayer for interimrelief and office report)

SLP(C) NO. 1242 of 2007

SLP(C) NO 14344 of 2006

SLP(C) NO 14345 of 2006

SLP(C) NO 15584 of 2006

with appln.(s) for exenption fromfiling c¢c/c of the inpugned order and c/delay in filing SLP a
nd

with prayer for interimrelief and office report)

SLP(C) NO 12441 of 2006

SLP(C) NO 10499 of 2006

(Wth appln.(s) for directions and permssion to file rejoinder affidavit and with prayer for
interim

relief and office report)

SLP(C) NO 14296 of 2006
2

(Wth appln.(s) for exenption fromfiling c/c of the ingpuned order and with prayer for interi
m
relief and office report)

(for final disposal)

Dat e: 02/ 04/2008 These Petitions were nentioned today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE R V. RAVEENDRAN
HON BLE MR JUSTICE J. M PANCHAL

For Petitioner(s) M. , Adv. (Proxy) (Mentioned by)



Ms. Sunita Hazari ka, Adv.
M. P.D. Sharnma, Adv.

M. T. Mahipal, Adv

M. Sunil Kumar Vernmm, Adv.

For Respondent (s) M. Anis Suhrawardy

UPON hearing counsel the Court made the follow ng
ORDER

As requested, list after two weeks.

(G V. Ranana) (Veera Verna)
Court Master Court Master



